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WACANCY CIRCULAR

Applications are invited for filling up the following posts in the Amed Forces Tribunal,
Fiincipal Bench, New Delhi on depulslion basis for a period of three years from suitable
candidates, who taitill the: eligibility conditions.

‘Name of [ No. of Pajf/ scale T(I‘i-\;;s,.) Eligibility Conditions

fost - VPGS

Joint 01 Pay Matrix Officers of the Central Government or State
Registrar Level - 12 Governments or Supreme Court or High
i (j"\"‘-"'75‘?9“"?(“2”“) Or | Courts or District Courts:* or
t’::?:'j] l(l'?s\,j ULCI‘;I)](:)()"M 0o + Statu‘iow;’Autonom.ous bgclies having
St Grade Pay 7600/-) pensionary benefits possessing a degree in
Group 'A’ (Pre-revisec) law : '

Gazetted . ;

Non-Ministerial (@) (i) holding analogous poston regular

basis in the parent cadre or

department; or

(i) five vyears' regular service in the
parent cadre or department in a post
in Level —11 of the Pay Matrix; and

(b) having ten vyears of experience in
personnel and Administrative or Judicial

works.

Private 01 Pay Malrix Stenographers in Central Governmenit or State
Secretary Level -7 Governments or Supreme Court or High

(Rs 44900-142400) or | Courts or Subordinate  Courts or
Gerneral Pay Band-2 Statulory/Autonomous bodies having
Central (Rs 9300 - 34800 + pensionary benefits holding:
Services Grade Pay 4 GOO/-) .
Group 'B’ (Pre-reviserl) () analogous post on regular basis in
Gazelted, parent cadre or department; or
Ministerial :

(i) a postin Level- 6 of the Pay Matrix
(Rs 35400-112400) with five years' regular
service in the grade.

.
\\




ameof  |No. oFTTJE}?caJE (Rs.)
_Post o | Post iyt

Tribunal 03 Pay Matrix

Master/ Level .- 6 .. -

Stenographer (Rs 35400-1 124000 or

Grade-‘I’ Pay Band-2' ‘
(Rs 9300—34800 i

General Grade Pay 4200/-)

Central (Pre-reviseq)

Services

Group ‘B’ Non

Gazetled

Ministerial

Junior Hindi | 07 Pay Band-2

Translator (Rs  9300-34800 .+
Grade Pay 4200/

General (Pre-revised)

Central :

Services,

Group's’

Non-

Gazetted,

Non-Ministrial

e oo g R DRLECE R
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- Ofﬂt_“em of ?Zie:

7Sijél?fjg.]l‘é[ﬁ)]IVGI'S of the Central Government or|

Armed  Forces o Slale Governments or
Supreme  Courl or High Courts or Distrizt |
Couwrts or 5_-3‘l:urufory//—\u[onomous bodies having
pensionary henefits holding:

(i) the Analogous post on regular basis in
parent cadre or deparlment; or

in  level
3600 - 81100
i the grade.

4 of the Pay Matrix
) with 10 years' regular

lral Government

(&) holding an analogous Post on regular
basis in (he parent Ca('jl‘e/department; and

{h) Possessing the qualifications
experience prescribe as under :

and

Master's Degree
University i Hindi
compulsory  or
the medium
degree leval:

of a recognised
with English as a
eleclive subject or ag

of an examination af the

OR

Master's Degree of 4

- recognised

University iy English  with  Hindi as a
compulsory or elective subject or as the
the medium of an examination at the

degree level:
OR

Master's Degree of g recognised University
n any subject other than Hindi or English,
with Hindi * medium and  English as
A compulsory or elective subject or as the

medium  of an  examinalion at the
degree level:

OR

Maslar's Degree of g recognisec University

in any subjec other than Hindi or English,
with  Englisl medium  and  Hindj as g

compulsary  of
meclium
level;

eleclive subject or as the
of an examinalion al the degree

L ey
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Name of [ No. oi | Pay scale (Rs.)
Post in Pay Puost
Band

Eligibility Conditions

OR

Master's Degree of a recognised University
in any subject other than Hindi or English
with Hindi and English as compulsory or
eleclive subjects or either of the two as a
medium of an examination and the other as

a compulsory or elective subject at degree
level; '

AND ‘

Recognized Diploma or Certificate course in
translation from Hindi to English & vice
versa ‘or two years' experience of
translation work from Hindi to English and
vice versa in Central or State Government

office, including Government of India
Undertalking.

2 The pay of the officer seleclied on deputation basis will he governed by DoP&T O.0
No. 6/8/2009-Estl. (Pay-11) dated 17 .06 2010, as amended from time to time.

3. The departmental officers in the feeder grade who are in direct line of plomotlon shall not b
eligible for consideration for appointmenl on deputation.  Similarly, a deputationist in the Arme

Forces Tribunal shall not be eligible tor consideration for appointment by promaotion to the posts «
Joint Registrar.

4. The period of deputation ncluding the period of deputation (Including Short Term Contrac

in another ex-cadre post held immecdialely preceding this appointment in the same or some oth
Organisations or Departments of the Central Government/ Armed Forces shall not ordinarily excee

four years (in the case of Joinl Regislrar) and three years (in the case of Private Secretary ar
Tribunal Master/ Stenographer Grade-1") !

5 The maximum age limil for appombivent by deputaiion shall not exceed 56 years as on
closing date of receipl of application. ;

6. The application i the prescribed pro forma (Annexure- 1) of the eligible officer, who can b
spared in the event of his/her seleclion may he forwarded to the Principal Registrar, Armed Force
Tribunal, Principal Bench, West Block- VI, Sector-1, RK Puram, New Delhi - 110066 by th
Department latest by 28" February, 2019 along with photocopies the Annual Confidential Report
for the last five years uf the candidales alonyg with Vigilance Clearance Certificate.

7. The applications received withoul supporling documents, photograph,

unsigned ar
incomplete in any manner, shall be suinmarily rejecled.
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8.
allotment of GPRA (General Pool Residential Accommodation)

A

It may please 'be noted thal this Office is nol yel enlis

I~

Enclosure: Annexure- |

ted in the Directorate of Fsiate for

Nemniitons . o
( )?U)..‘o.__\t...'._'--' i

(P.K. Bajaj)
Principal Registrar {I/c)

Distribution:-

1.0 _Secret.ary Géﬂeral Supréme Court of India

2. Registrar General High Courts (Al over India)

3 Principal Registrar, Central Administrative Tribunal, New Delhi

4, MoD, AFT, Cell, New Delhi. — Please upload in your websile.

S. JAG Branch /—\rmy!l\l‘avy//—\ir Force, New Delhi

6. Employment News Puiﬁlicatian.

e Armed Forces Tribunal, Principal Bench, New Delhi Website - In-charge.
8. Guard File.



ANNEXURE-}

BIO-DATAICURRICULUM VITAE PRO FORMA

Post for Applied

1. Name and Address
(in Block Letters)

2. Date of Birth (in Christian éi‘a)

3. (i) Date of entry into service

(if) Date of Retirement under Central/
State Government Rules

4. Educational Qualifications

B Whether
qualifications required for the post are
satisfied. (If any qualification has been
treated as equivalent to the one prescribed
in the Rules, state the authority for the
same) L

Educational and olfer |

Qualifications/Experience required as
mentioned in the advertisement/circular
Essential

S Quualification
B) Experience

Desirable
A)  Qualification
B) Experience

Cualifications/experience possessed by the officer

_Essential

| ___A) Qualification

B) Experience

7 T'_Li)_fi;airabte

A) Qualification

B) Experience

5.1 Note : This column needs to be amplified to indicate Essential and Desirable Qualifications
as mentioned in the RRs hy the Administrative Ministry/Department/Office at the time of issue o
Circular/and issue of Adveriisement in the Employment News.

Sl In the case of Degree and Post Graduate Qualifications Elective/main subjects anc
subsidiary subjects may be indicated by the candidate.

6. Please state clearly whether in the light of entries
made by you above, you meset the requisite Essential
Qualifications and worl experience of the post

3

6.1 Note : Borrowing Departments are to provide their specific comments /views confirming th
relevant Essential Qualification/Work experience possessed by the Candidate (as Indicated i
the Bio-data) with reference to the post applied.

7. Details of Employment, in chronological order. Enclose a separate sheet duly authenticate
by your signature, if the space below is insufficient. :

Office/Institution
on regular
basis

Post held | From | To

Nature of Duties (in detai
highlighting Experienc
required | for the.  po:
applied for '

“Pay Band
and Grade
Pay/Pay Scale
of the post
held on
regular basis




“Important: Pay-band and Grade Pay granted under ACPIMACP are personal to the office. and -
therefore, should not be mentioned. Only Pay Band and Grade Pay/IPay scale of the post hek. on
regular basis to be mentioned. Details of ACP/MACP with present Pay Band and Grade Pay
where such benefits have been drawn by the Candidate may be indicated as below:

Office/Institution Pay, Pay Band, and Grade Pay . |EFrome . oo
drawn under ACP/MACIF Scheme
T e N VNGET AL IMAL P Scherrie

8. Nature of present employmenti.e. Ad-hoc or |
Temporary or Quasi-Permanent or Permanent

9. In case the present employment is heid on |
deputation/contract basis, please state.

a). The date of initial | b)

Period0f [ '¢) Name of the pareni. d) Name of the post

appointment appointment on | office/arganization  to and Pay of the post

‘ deputation/contract which  the  applicant | held in  substantive

; belongs. capacity in the parent
W oy [ 7 WO LSRR L N S T _organization

ST Note In e e b i Rt g S e
9.1 Note: In case of Officers already on deputation. the applications of
such officers should be forwarded by the parent cadre; Department

alongwith Cadre Clearance., Vigilance Clearance and integrality

certificate.

9.2 Note: Information under Column 9(c) & (d) above must he given in

all cases where 3 person is holding a post on deputation oufside the

cadre/organization but  stj|l maintaining  a lien in his parent

cadre/organization. B R B PN ]
10. If any post held on Deputation in the Past by the applicant date of

_return from the last deputation and other details. e WL
11, Additional details.abouyt present employment :

Please state whether working under (indicate the name of your
employer against the relevant coiumn)

a) Central Government.

b) State Government
c) Autonomous Organization
d) Government Undertaking
e) Universities
f) Others e S ey RO F
12. Please state whelher you are working in the same Depariment and |~ 0
are in the feeder grade or feeder to feeder grade.

13. Are you in Revised Scale of Pay? If ye:*s T Rt s
give the dale from which the revision fook

lace and also indicate the Pre-revised scale.
place ¢ ————— 2~ [Ic pre-revised sca




|_14._Total emoluments per monih now drawr

Basis Payinthe PB _C?jia,(f?,t?fi\fk,,___ R, Total Emoluments
15. In case the applicant belongs to an Organization which is not following the Central

Government Pay-scale,

the latest salary slip issued by the organization showing the following
details may be enclosed.

Basic Pay with Scale of Pay | Dearness Pay/interim
and rate of increment relief/other  Allowances etc.,
(with breal-up details)

Total Emoluments

16.  Additional information, if any, relevant to the
post you applied for in support of your suilability
for the post.  This among other things may
provide information with regard to (i) addilional
academic qualifications (ii). professional training
and (iii)  work experience over and above
prescribed n the Vacarcy
‘Clrcular/Advertisement) e Th o 2
17. Whether belongs to the Scheduled Casles,
the Scheduled Tribes, ihe Other Backwarid
Classes, the Ex-Servicenen and other special
calegories

| have carefully gone through the vacancy circular/advertisement and | am well aware that
the information furnished in the Curriculum Vitae duly supported by the documents in respect of
Essential Qualification/Work Experience submitted by me will also be assessed by the Selection
Cominittee at the time of selection for the posi. The information/details provided by me are correct

and true to the best of my knowledge and no material fact having a bearing on my selection has
been suppressed/ withheld.

(Signature of the candidate)

Address:
Date




Cerfification by the Employer/Cadre Controlling Authority

The information/details provided in the above application by the applicant are true and

correct as per the facts available on records. He/She possess educational qualifications and

* experience mentioned in the vacancy Circular. If selected, he/she will be relieved immediately.

Vi Also certified 'that;

(i) There is no vigilance or disciplinary case pending/contemplated against Shri/Smt.

(if) His /Her integrity is certified.

(iit) His/Her CR Dossier in original is enclosed/photocopies of the ACRs for the last 5

duly attested by an officer of the rank of LJ|'1de|"Secretary of the G
enclosed.

years

ovt. of India or above are

(iv)  No major/minor penalty has been imposed on him/her during 1he last 10 years Or A list of

major/minor penalties imposed on him/her during the last 10 years is enclosed (

as the case may
be).

Countersigned

_ (Employer/Cadre Controlling Authority with Seal)



